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DISCUSSION ON STATEMENT
RE : SITUATION IN SRI LANKA

MR. SPEAKER : Now, before we,
proceed, we have (o take up the discussion
on Sri Lanka, After finishing aiscussion
on Sri Lanka, we shall again take up this
Bill and pass it.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : What is the
latest information about the hijacked plane ?
We are very much worried, I want to
know the latest information. What is the
position ?

MR. SPEAKER : Now Prof, Madhu
Dandavate will speak.

PROF. MADHU 'DANDAVATE
(Rajapur) : Mr. Speaker, I rise to raise the
discussion under Rule 193 on the statement
that was made on the situation in Sri
Lanka by the hon. Minister of State on
16th August.

There are occasions in the file of a
nation when the agony and anger of people
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can be expressed in one voice in the sove-
reign Parliament of the country and 1 will
not be exaggerating the situation if I say that
tkis is one such occasion on which we all
should be able to speak in one voice so that
the nation’s voice can be asserted and the
will of those who are concerned with taking
fire and adequate steps will be strengthened
and this problem w:ll be resolved.

As far as Ceylonese situation is con=-
cerned, especially since our Prime Minister
happens to be the Chair person in the Group
of Non-aligned countries, very often when
we discuss on the floor of the Parliament
the situation in Sri Lanka, we get unwanted
and uninvited advice, particularly from the
West, that if we go on debating and discus-
sing the problem in our sovereign parlia-
ment, it will mean a slur on our spirit of
non-alignment,

At the very outset, let me make it very
clear that non-alignment does not mean,
when there is a struggle between justice and
aggression, remaining non-aligned between
the two, that is not our concept of non-
alignment. Time and again, the _leaders
of this nation, right from the days of Pandit
Jawaharlal Nehru, have made it explicitly
clear that our concept of non-alignment
would mean that, while we will not get
entangled in the internal confl.cts of the
power blocs, we shall judge every inter-
national issue on ils own merits and we
shall reserve to ourselves the right to
speak with a firm voice on any inter-
national issue where we would like to take
up a particular perspective and a particular
approach, and that being our approach and

- attitude, there is nothing wrong if we decide

to take a firm attitude about the happenings
in Sri Lanka.

No doubt, there is something like the
concept of sovereignly of nations. But
permit me to say, Sir, that there 1s some-
thing like the sovereignty of human values,
and the sovereignty of human values is more
Sovereign than the sovereignty of nations.
Therefore, whenver there has been an attack
on the human rights in any ‘part of the
world, we have shown the sensitivity of the
mind to respond to the suppression of
human rights. In this very House, 1 may
recall, in March 1960, when in the distant
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corper in South Africa, in Cape [own,
there was a brutal police firing arising out of
racial discrimination and innocent citizens
in South Africa were killed, the then Prime
Minister Pandit Jawaharlal Nehru got up
in. the House and moved a Resolution
condemning those atrocities, condeming the
racial discrimination, making it clear that
even though atrocities were being committed
beyond the borders of India,-and he used
a precicus expression-as far as as freedom
and justice were concerned, there were no
boundaries or limitations for freedom and
justice and. therefore, we were justified
in adopting the Resolution on the floor
of Parliament. That is what Pandit
Jawaharlal Nehru said coodeming those
atrocitics on 2Ist March, 1960. This is
the legacy of thes nation. With that legacy
we have to move forward. Therefore, we
nced not worry about the so-called inter-
naticnal moralists who, time and again, in
scason and out of season, give as unwanted
and uninvited advice not to talk about the
situation in Sri Lanka, On the contrary
I am one of those who feel that, as Chair-
person of the non-aligned group of nations,
just as we were also concerned with trying
to resolve in our own way the conflict bet-
ween Iraqg and Irag both of whom have actu-
ally pledged their loyalty to the concept of
non-alignment, similarly’ when Ceylon bappens
to be a non-aligned nation and India is also
a non-aligned nation and when unfortunately
there is a conflict of interests between the
two, the Chairperson of the non-aligned
group of nations should take the initiative in
the comity of the international world and try
to sec that maximum international pressure
is brought so that this problem is softened
to a great extent and ultimately the problem
is solved.

As far as the sitvation in Sri Lanka is
concerned, this is not something that has
happened only in 1983 or 1984, Unfortu-
pately, the tragedy of the pcople of Sri
Lanka, the tragedy of the Tamils in Sri
Lanka, has not been just an event, but it has
been a prolonged process., It is pot that i
1983 and 1984 we saw atrocities on the
Tamil-speaking population in Sri Lanka.
We found that, in 1956, in 1958 in 1966, in
1977, in 1981 and in 1983, therc were similar
holocausts in Sri Lanka; the Tamil speaking
population suffered: there were atrocities;
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they were subjected to indigntiies. But,
recently, on the last four occasions, we find
that they have gone mad, but there is a
method in their madness, In 1977, 1981,
1983 and 1984, the type of viclence and
atrocities that have been committed there
have a new dimension, and that is altogether
a new problem that has to be tackled very
effectively and very firmly. The new pro-
blem is this. In the past there were atro-
cities there was terrorism, there was
violence, but the security forces, the Army
and the Navy, were not involved in those
atrocities to the extent they were involved
on the last four occasions from 1977
onwards,

That adds & new dimension to the pro-
blem of suppression of the Tamil-speaking
population. One cannot just imagine the
Army entering the jail and committing acts
of atrocities against men and women. We
bave seen the breaking of the Bastille cut
that was by the spirit of freedom. The
freedom fighters came out. Here it is the
reverse process, They wanted to enlsave
the Tamils, they attacked the prison and
broke it in the reverse directon and they
tried to suppress the freedom of those who
were there for a number of years, This
has bappend in the jails in the northern
areas and in other parts of Sri Lanka,
This is a new dimension that bhas to be
taken note of,

There is one more aspect that has to be
noted as far as the upsurge in Sri Lanka is
concerned and The atrocities and the recoil-
ing action, It is very important to note
that two-thirds of the population there is
This lends a
sharper edge to the explosive situation there,
As far as the conflict and tcnsioins are con-
cerncd, there is one aspect which is totally
neglected and overlooked, Not only there
is a North-south tension and corflict in Sri
Lanka but there is also souih-south tension
in Sri Lanka and those visitors.and experts
who have visited Sri Lanka and come back,
have given their own inferences and observa-
tions, They made a particular reference
to this aspect that in the situation in Sri
Lanka there is to-day mnot only north-south
conflict and tengion but there is also south-
south tension and conflict. That bas also
to be taken note of,
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There is one more aspect that has to be
taken note of about the developments in Sri
Lanka - the pluralist character and struc-
ture of the society there. Prob:bly had the
society of Sri Lanka been uniform and
regimented in terms of language, in terms
of religious composition, in terms of racial
aod cultural composition, the problem would
have been different, But the problem has
become more decp and complicated bccause
of the pluralist and complex character of the
entire society of Sri Lanka.

Sri Lanka is an atea of 25,232 sq miles
and the population 1s more than 15 millions
and it presents a picture of diversity - racial,
religious, communal and linguistic. Accord-
ing to the 1946 census - the figures I have
got here - we find among the Sinhalese 929/
are Budhists and 8% Christians. Ceylon
Tamils - 819, Hindus, 169, Christians and
3% Budhists. Among what we call Indian
Tamils - 899/ are Hindus, 89/ Christians and
the rest Budhists. Ceyvlon Moors - here, of
curse, I am a little bit doubtful - 99%
Mouslims and the rest are Budhists, Hindus
and Christians, but many people say it s
almost 1009/ Muslims.

This exactly is the structure and compo-
sition and in such a composition with such
complex languages, complex religious, com-
plex racial roots, we will always find that
whenever any conflict takes place, it occu-
pies a different position than what would
have happened in a uniform country where
in terms of race, in terms of religion and in
terms of culture, you have a uniform socicty.
Ceylon Tamils preponderate in north and
south and ths Sinhalese in other arcas, that
has created a new type of tension. 1t is not
merely one territory fighting against the
other. I happens that in certain territorial
areas there is a predominance of a parti-
cular language groups and in another area
another language group is predominant. So
in different areas there is a preponderance
of different religious and Janguage groups.
That is why you will find a different problem
has been created and as a result of that all
sorts of allegations are made. Only recent y
the Presidnt was here. He made some
statement. On the 16th August when the
Minister of State for Exiernal Affairs made
a statement in the House certain important
features of this statement have come out
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and I would just like to review them before
I offer my criticism and analysis or some
observations,

Firstly he has told that the situation in
Sri Lanka has taken a grave turn recently
and that the S:i Lanka armed forces are
conducting large scale operations in Jaffna
and other parts of the Northern territory,
where the Tamils constitute the overwhelm-
ing population,

Then he further told us that in northern
parts, Tamils of Indian origin have also
been affected When Presideut Jayawardene
was in India recently, our Prime Minister,
Shrimati Indra Gandhi, had impressed upon
him to search a political solution - not a
military solution, Though President
Javawardene agreed, no progress has been
made in this direction, It is admitted now.
Recently, President Jayawardene sent a
message to our Prime Minister that in
northern provinces Tamil Extremists had
decided to confront the security forces and,
that is the reason why renewed violence has
taken place  Really speaking, there is mass
violence which can only be described as
genocide,

When Sri Lankan Government has induc-
ted outside the security agencies in the
domestic situation, that aggravated the situa-
tion further, That is what the Minister
said in his statement. But, strangely
enough, havipg said all that, the Minister
concludes that the Government has been
doing everything possible so that these
indiscriminate killings am large scale ope-
rations directed against the Tamil pupola-
tion of Sri Lanka are stopped,

I think this is and expression of pious
intention of the Government. I would have
been extremely happy if the Minister were to
amplify this last statement of his rather
than by sayin: “that all possible steps are
taken. Sir, in this Sovereign Parliament of
the country, we expect from (he Ministers
the spelling out of the various steps that
they have taken. Here, the people are
agitated ; the Members of Parliament are
agitated and therefore we should know
concretely as to what exactly are the steps
that are to be taken by them. Against this
background, there are three things that are
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to be kept in mind not just by keeping up
an external appearance—nationally and
interpationallv. President Jayawardene has
been occasionally takiog of all-party taiks.
I am sure that the Prime Minister will bear
me out that even when he was here last,
while talking to the press, he did talk of
all-party talks when he goes back to Sri
Lanka so as to. devise a political solution to
settle the ethnic problem once and for all.
But, this was only for the international
appearance After that, he has not done
anything at all, In reality he is not exploring
any pohtical solution but he'is only trying
to explore a military solution. If he continues
to explore or search only a military solution
and avoids all-party talks, political solution
is to be disillusioned completely.

There is another aspect about the Prime
Minisier of Shri Lanka. Instead of difectly
justifying the genocide action in Shri Lanka,
he is putting the entirc blame—the Sri
Lankan Prime Minister is putting the entire
blame—on the Tamil extremists who are
settled there in the northern part and he
gives the fecling that because the Tamil
Tigers are behaving in a terrorist fashion
and because they are 1ndulging i1n an extre-
mist manner, that is the reason why the
security forces—the navy and the army—are
forced to take a particular action,

Lastly, Sir. President Jayawardene has gone
back on his promise that bhe gave at Delbi.
Again and again, that promise was repeated,
What is the promise ? To me this promise is
very significant, His promise was that the will
sel up in Sri Lanka ap autonomous Zonal
Council of Tamils and this will be able to
case the problem to a great extent. Now, he
has gone back in that, There is no chance
of any «utonomous Council being set up in
the areas whigh are in flames, We are told
that the moderate TULK leaders bave
become ineffective When the extremists rise
on the political scene—they are responssible
leadets of anm organisation—and if you
refuse to deal with the liberal leaders, that
is, those who have got the balanced mind,
and if you refuse to settle the problem with
them, it is likely that the Extremists Forces
will rise.  To-day the situation has so
developed in Sri Lanka when some of the
liberal leaders of TULF go to the masses
and they” are told that we have not much
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faith left in us, unless you resolve Lo retaliate
violence against the violence of the State, it
will not be possible for us to stand by you,
Now, that type of a feeling is developed
there, Therefore, a proper mood is also to
be taken on that aspect, There are eertain
aspects in which the foreign poliey aspects
are also invoived, Sir, we claim that we are
non-aligned. Shri Lanka claims that they
are non-aligned, But if you analyse very
carefully the economy and the foreign policy
of Sii Lanka, with all their pretences of
a non-aligned character, you will find that
their non-alignment is leaning on the West,
So, itis not for nothing that when the
situation was at its worst they had indicated
that 1they would iuvite the help from
countries like USA, the UK, Pakistan,
Bangladesh and Australia Ncw, that is
what they have done, With the cconomy
which they are following—a free economy —
they are relaying on multinatiopals, All
sorts of multinatiopals frcmm the West
infiltrated into Ceylone, They have already
developed certain contacts and there again
leaning on them and again we find that
again apd again Presinent Jayawardene has
admitted that when the situation was at its
height, saturated to its climax, be had in
self-defence, given a call that “we will have
to take assistance from outside coun!ries
also.’" He is on record.

Now, all these aspects have to be kept
in mind when we settle the problem, whether
we use economic sanctions, whether we
use our position in the comity of non-
alingnment or wheither we use any other
forumn, these aspects have 1o be taken mote
of. 1 would sound a note of warping
here  that if situation is allowed to
deterigrate, the super-powers are not
going to remain quet, I am oot one of
those who will equate on cvery issue both
the Super-Powers. For example, when the
Bangladesh crisis occurred, as far as the
conmon man is concerned, with all our
pon-alignment, when we found that the 7th
Fleet had threatend to come to India, some
other super power threalend ‘‘we are
prepared to save you’ whatever be our
nicities regarding alignment and equate all
nations, equate the super-powers whichever
bloc had shown you sympathy, you would
be sympathetic towards it. That was in 1962
when the Chinese aggression took place. At
that time, America hbhad said ‘*'we are
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- prepared to give assistance’ . People did feel

sympathy towards them and during the
Bangladesh war, when America said ‘‘we
will send our 7ith Fleet” the pzople were

angry against them, Then the Sovict Russia
said ‘if you move a step forward in that,
you will have confrontation with us before
you have confrontation with India’® This
was the situation that took place. You may
remain non-aligned, but mentally, people do
not remain non-aligned. All these aspects
should be borne in mind and that aspect
also should be kept in mind.

In the end, I would only make some
suggestions,  There is one point which is
repeatedly raised in Sri Lanka and that
is the question of separatism. They say that
Tamil population in Sri Lanka 1is out to
create an independent State, independent of
Sri Lanka. Let us take the experience of
our own country, I hope my friends will
not misunderstand me, the leaders from
D.M.K. There was a time whea DMK in
India had given a call of secessionism, But
it must be said—I give tribute to the
maturity of the national parties in the
country —that frightened by the ' slogan of
separatism, we did not take a fear complex,
we maintained our contracts with them
leaders like Annadurai and we maintained
honesty and integrity, We contacted all the
national parties, Both the ruling party and
the Opposition pirties continued to maintain
contacts with Annadurai because we had
confidence on boih the sides that we would
try to persuade Annadurai to come (o the
mainstream of our political life.  These
efforis of all the national parties succeeded

" and today we find that like any other party
in the country, the DMK and the
A LA D M.K. have become the pariies in
the mainstream of Indian National life.
That is the triumph anrd the strength of the
Indian nationalism. [ have not tbe lcast
doubt that when the Indian nationalism
triumphed and could reassert its strength
in Tamilnadu, it will be able to reassert its
strength in Sri Lanka also.

Therefore, 1 shall not say, get frightened
by separatism there ; [ shall say that find
a political solution and separatism will end

there, If we succeed in doing that, the
problem of Sri Lanka will be solved. 1
hope, it will be treated as a national
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problemm apd settled 1m a natienal

perspective.

SHRIEDUARDO FALEIRO (Mormugao):

Mr. Speaker, Sir, for the last more than a
fortnight, from the third of this month te
be precise, there has been an escalation of
violence in the friendly country of Sri Lankan
and the violence is by what is euphemistically
called the Security Forces, which are, in
fact the army and the navy, against the

‘Tamil minorities, It began on the third of
this month with a bombardment by the navy
of S Lanka of the town of Velvettiturai,

where hundreds of people were killed, and
hundreds of houses of Tamil minorities
and crores worth of property were destroyed.,
It 1s a classic example of State terrorism
that is just now taking hold of Sri Lanka.
What happened a few days later in Chunna-
kam? In this town of Chunnakam, 21
Tamils were detained by the police, were
kept in the local police lock-up, and what
does the police force do? The police force
The police force vacates the lock-up,vacates
the police siation, booby-traps the doors,
and when the prisoners come out, the bomb
explodes and a few hours later, 21 dead
bodies of Tamils are found at that place.

A few days ago, the Jaffnna Citizens
Committee issued an appeal for release of
the teenagers. Five hundred teenagers,
people ranging between the age of 15 and 25,
had been detained by the army, had been
taken 10 undisclosed locations, and next day
after the appeal was issued, the bodies of
some of those persons who had been missing
were found. Now, we come to know from
the Government of Sri Lanka that they are
releasing 10-15 of these people per day.
How long ia this going to take untill all
there innocent people are released? That is
the state of terrorism, that is unfortunately
happening in the friendly country of Sri
Lanka.

However, this situation is not now. The
discrimination agatnst which the Tamils of
Sri.Lanka are fighting in employment, in
education, in denial of fundamental Rights,
comes as lopg as from the independence of
this Island. It is unfortunately enshrined in
the vcry Constitution that Sri Lanka gave
to itself. that the majority Sinbalese gave
to themselves soon after the independence.
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It is against this discrimination |m employ-
ment, in education and in all walks of life
that the Tamils are fighting, and it is for
this that they are being massacrod, killed,
and their property being burnt and looted
by the so-called security forces.

Al present, the civil administration in
the northera region of Jaffna, in the vastern
sea border, where there is concentration of
Tamil population, has ceased to exist. There
is no civil rule there at all; It is the
military rule, and the miltary is accountable
to' nobody There are alot of atrocities
being committed, which the Sri Lankan
officials themselves admit that the atrocities
are baing committed against the civil
population and there is nobody accountable,
Nobody is taken to task. There is no
action being taken against a single military
personoel for the deaths of scores and scores
of innocent Tamil minority people.

It goes to the great credit of this
Government that just an year ago, precisely
when the cthnical riots &rupted in July-
August, 1983, soon thereafter, this
Government took the initiative to find a
spirit of conciliation, to find, in short, a
political solution to the problem between
the two major communities in Sri Lanka.
And it goes to the credit of special envoy
of the Prime Minister that he mapaged to do
what looked at that time almost impossible,
namely bringing together at one table both
the sides, TULF and the Government
representatives and make them to talk,
President Jayawardence, as per the reports,
did come to Delhi, did accept in Dglhi the
formula that was reached after consultations
among all the parties and the formula was
for the consti‘ution of Regional Councils,
which would give some measure of autonomy
to the Tamil population, some ground for
them to govern themselves to some exetent,
It may be pointed out here Sir, that what
the Regional Councils were providing for
was far less powers for the region than the
States in this Constitution of ours, in
this set up of ours enjoy right now and
whilst asking for more powers apparently
genuinely in some aspects, this Regional
Council in fact contains much less power
than the States have right now. This
proposal that President Jayawardene
accepted in Delhi, he went back on it
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as soon as he reached the Colombo., aobyi-
ously on pressure from some of the Sinhalese
leaders and some members of the Buddhist
€lergy. And now what is happening? Now
it appears from what the President is saying,
from what the Parliam‘ent, the Prime
Minpisters and the Security Forces are
saying, that the solution that they are find-
ing out to the problem is what was known
during the Gestapo in the Nazi days as the
‘inal solution’, the solution of prorom, the
solution of genocide, the solution of
killing and liquidation of the minorities,

Sir, whilst complimenting the Govern-
ment for their bold initiative which yielded
some result, until the positlanimity of Presi-
dent Jayawardene made him go back on
wha! he has agreed to in Delhi, I would
urge the Governmeat to pursue in this right
course, which is the course of conciliation
amongst the two major communities in the
friendly country of Sri Lapka which is of
course a political solution, while maitaining
at the same time, while asserting all the
time the unity and integrity of Sri Lanka.

AN HON. MEMBER : If it fails ?

SHRI EDUARDO FALEIRO : If it
fails? Whatever solution is found and
whatever solution is suggested, it should be
a solution which is in the interests of the
people whom we are seeking to protect,
namely the Tamil minority in Sri Lanka. It
should not be what my friend on the right
side has been suggesting, I think, without
much seriousness, namely the military solu-
tion. Military solution is not, feasible on
any account and it is not particularly
feasible on the account that it will damage
most the interests of those whom we seek to
protect the most, It will damage the Tamils
most and nobody else,

Sir, the proposal now put forth by
President Jayawardeme is a proposal which
was tried and found discredible, namely to
have a second chamber, to have the district
as a base for the second chamber, to have
two members elected to the second chamber
from each of the 25 districts and then on
top of these 50, to nominate 25 by President
Jayawardenc or by the Government of Sri
Lanka themselves, Now, President Jaya-
wardene says that out of the second chamber,
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he will appoint some ministers who will look
after these areas, What will be the powers
of these ministers 7 What will be the legis-
lative backing for devolution of power that
these ministers seek to accomplish ? None
of these things are said  All these remain
unsaid. -n view of the past experience, the
district, which in the small Sri Lanka will
be indeed a very small unit, is not at ali a
reliable unit or credible for apny type of
substantial devolution of power.

President Jayawardene has again come

now with a slightly changed proposal, the-

proposal for provincial council. Again the
same question arises as to whether the com.
petence of these coucils, the amount of
power that these councils will bave, will in
any mannper satisfy the minimum require
ments, the minimum aspirations of the
Tamil population, Apart from this proposal
and the need for a political solution, let me
point out the humanitarian aspect of this
whole question, People have died, Admit-
tedly inpnocent people have died, Ministers
of Sri Lanka have accepted it. Now it is
necessary to rehabilitate those people, it is
necessary to compensate those people for the
loss if not of life which cannot be compen-
sated, of property, substantial loose of pro-
perty that they have suffered.

1 would like to point out hcre that in
- the town ¢f Munnar, one of those that were
-affected by military operations, the victims,
according to Government, are being paid
compensation, Why only in Munnar ? Why
not in valvattuturai; why not in any other
town ? We would like the Government 1o
tell us what are the reasons and compul,
sions that make only the people of Munnpar
eligible to get compensation, and not of
other towns, [ would like the Government
to see that the innocent people who are
affected in amry part of Sri Lanka, whatever
be the town or area they live in, are paid
compensation and are rehabilitated.

It is unfortunate that whilst during the
ethnic riots of July last year, the Interna-
tional Red Cross was allowed to extend its
beneficial influence there. this time that body
is being foibidden from operating in Sri
Lanka, Onc finds it very curions, and one
finds that it is not humanitarian,

AUGUST 25, 1984

Srt Lanka (Dis)) 12

The bumanitarian aspect is very impor-
tant; but po less important is the need for
safeguarding the security of our counity.
This need has arisen because of the induction
of foreign forces in that area, The
Americans over the last one year have indced
established a very firm foothold in that
island,

What is happening in Trincomallee ?
According to the information that comes out
from the island, military facilities are being
given to the United States by the present
Sri Lankan administration. This the Sri
Lankan adm'nistration denies. It says that
there are only rest and recreation facilities,
which any country can use. But those who
bring in information of militarization of
that important and sensitive port should
know better,

The renowned Peace Corps is back in
action again in Sri Lanka. The Voice of
America is strengtheing ifs transmission
facilities. with the possibility of indocrina-
tion and brain-washing of people in that
island and in the whole region,

We have news that Isrcalis have opened
what is known as an Interest Section in the
U.S. Embassy theae. Simultancously,
Mossad is training Sri Lankan operators
against Tamilian freedom fighters, if I may
call them so.

Knowing the infamous record of the
Mossad apainst the Palestinians in the West
Bank, against the Muslims in Beirut, their
technology and manper of operation, viz.
first strike, search and destroy, one has
really reasons to believe that in what
happened at the Madras airport, i.e, the
bomb explosion killing a lot of our people,
the Isreali Mossad’s hand can ke reasonably
suspected.

It is not only the Isrealis. It is the
South Africans also who are operating there.
A South African Plane has admittedly lended
in Colombo, and has discharged armaments.
This is the way the induction of foreign
forces is taking place in Sri Lanka. This
is a danger to the security and independence
of Sri Lanka, because once these forces
come, i.c. from Isreal, they do not go back



125 Sta, Re, Sit, in

easily. It is a threat to the security of this
country, in view of our proximity to Sri
Lanka, It is. therefore, necessary that the
Government of India should very seriously
convey to the administration in Sri Lanka
the dangers of induction of foreign forces in
Sri Lank—for Sri Lanka and for our
country.

I would, therefore, request Government
so proceed towards finding a political solu-
tton. We most all, in this House, streng-
then the hands of the Government, so that
the Government is in a position to play its
role. We must also bring to the notice of
President Jayawardene that the induction
of foreigh forces is against his country’s
interests, and our interests. The people of
this entire country are behind the Tamilians
in Sri Lacka; and we hope that better days
will come soon,

SHRI M M. LAWRENCE (Idukki) ;
Sir, this issue has been discussed in this
House so many times. Qur government is
trying to solve this problem amicably
between the Sri Lanka Government and the
Sri Lanka Tamil leaders. But, so far, that
attempt has failed. Not only that, the
atrocities are increasing ian Sri Lanka.
Already, the hon, members who have spo'en
earlier, have nparrated so many incidents
here. Now, the speciality of this attack is
that it is perpetrated by Sri Lankan Govern-
ment using army against the unarmed Tamil
people. A real genocide has taken place in
Sri Lanka. Those killed were mainly women
and children, not men; and so many shops
were looted and burnt down, Now, the
Tamil people are ruined economically,

This Jayawardene Government is follow-
ing the policy of dividing the people, of Sri
Lanka; they are trying to divide and rule
How Jayawardene came to power Wwe very
well know. There has a parliamentry system
in Sri Lanka as we have here, But then it
was changed to a presidential system; after
conducting some sort of a referendum.
Jayawardene became the President of Sri
Laoka; and now, after becoming the Presi-
dent, he is killing all democratic rights of
Sri Lankan people irrespective of Tamilians
and Siphalese. He is not solving any pro-
blem of the people. Sri Lanka is economi-
cally a backward couatry having a small
population. Unemployment is on the
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increase there, A bunch of people are ex-
ploting the majority of Sri Lanka people and
Jayawardene is ruling for this bunch of ex-
ploiters. To continue that rule now he and
his henchmen are trying to divide the people
and that is why this problem has cropped up
in Sri Lanka. Earlier, he was expected to
form a zonal council Now, again he has
gooec back. Sri Lankan Government is a
weak government, Now, he is getting
advice and help direct from Isreal as well as
American imperialists, Already, my hon.
friend has mentioned about it. So many
times it was mentioned here in this House.
Trincomalle is becoming a base of USA
imperialism and Mossad from Isreal has
been broughts to Sri Lanka to train counter-
insurgency forces. Not only Mossad but
also SAS, an organisation based in UK.
The SAS is a repressive force which was
used by the British imperialists in Malaysia
to suppress the democratic and revolutionary
movement in 1930.

Now, the same SAS people are in Sri
Lanka to train the Government instigated
terrorists to kill unarmed Tamilians in Sri
Lanka. This Mossad is working there and
giving training., The same Mossad is help-
ing Latin America’s counter-revolutionaries
of Latin America to attack the ordinary
people and to block the advance of the
liberation movement there, They are help-
ing the military rulersin latin America in
collaboration with CIA. About the role of
Isreal, we all know very well what they are
doing in the Middle East, what they have
done in Beirut and Lebanon, With the help
of American imperialism Isreal has succeeded
in dividing the people of Lebanon into
Christians and Muslims. They are attack-
ing each other. The Mossad engineered in
Beirut the killings of thousands of unarmed
people both children and women, The same
Mossad has come to Sri Lanka, our neigh-
bourhood, Sir, due to the presence more
and more an international problem and par-
ticuiarly a very serious of these outside in
telligence and subversive forces the Sri
Lankan issue is becoming problem concern-
ing our countrys sovreiagnty, independence
and intergrity. This Mossad is seriously
engaged in training to these forces in Sri
Lanka, If we go to the history of Mossad
can understand that they will definitely try
to infiltrate through various agents to our
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eountry also. Perhaps they might have
entered our country and might be helping
the subversive activities in our country.

DR. SUBRAMANIAM SWAMY : In
Kerala also.

SHRI M.M. LAWRENCE (Idukki) : 1
appreciate your comment,

SHRI INDRAJIT GUPTA (Basirhat):
You mean that Isreal have entered into our
country through Dr, Swamy.

SHR1 M. M. LAWRENCE : I do npot
think, he will deny it.

Once I had the occasion of reading an
article written by Dr., Swamy in a weckly
pleading the case of Isreal. .,

SHRI SOMNATH CHATTERJEE
(Jadavpur) : Why did you waste your time
in reading his article ?

SHRI M.M. LAWRENCE : ...request-
ing the Government of India to recognise
Isreal,

DR. SUBRAMANIAM SWAMY 1 The
Goveroment has aleady recognised Isreal.
1 only want the embassy to be there.

SHRI M.M. LAWRENCE : Government
of India cannot take such a step in my
opinion and in the opinion of my party.

17.00 hrs.

But Dr. Subramaniam Swamy is pleading
for that. For wbom is he pleading ? He is
pleading for U.S, imperialjsm. Not only
Dr. Swamy, there are certain other organisa-
tions also in our country which have now
started a compaign against PLO at a time
when this Mossad has come to Ceylon to
train the anti-insurgency forcers against
common people of Sri Lanka.

PROF, MADHU DANDAVATE : Don’t
give sort form, some people may confuse it
with PLO and ULO.

SHR] M.M. LAWRENCE : Why, these
organisations have, started this campaign

T e e -
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against polostine Liberation Organisation at
a jnncture when this Mossad has come Sri
Lanka to help the govt, to suppress the
democretic  movements of Tamilians ?
Actually, they are in collaboration with
these forces, I may mention their pames
also. It is RSS, The RSS chief recently has
disclosed his opinion about this, Not only
now, even before also they have told their
intention of baving collaboration with all
these international reactionary forces, forces
which are working in collaboration with
U S. imperialism. They have no objection
to Pakistan becoming a communal country,
s fundamentalist country. They are interes-
ted about Bangladesh also becoming like
that they think. Why are they arguing for
that 7 Because then only they can substen-
tiste their case for establishing a Hindu
Rashtra in India. That is their intention,
Whether they will succeed or not, that is a
different matter. ] am sure that they are
not going to succeed but we cannot shut
our eyes to their attempted create such a
situation in this country by campaigning
among the common masses for these danger-
ous reactionary ideology and aims.

PROF. K,K. TEWARY : You did not
mention Chines interest in Sri Lanka.

SHRI M.M. LAWRENCE : ] am not
arguing for Chinese, it is for you to say
something if you have about that, But I
can sav one thing certdin that Chipa is in-
terested in settling issues with India Recently
I have been to China, I am very much
conversant about their mind, they are very

much prepared to settle issues with India —
(Interruptions)

MR. SPEAKER : Let us confine our-
selves to Sri Lankan problem for the time
being. Don’t try to widen the scops of this
issue.

SHRI R.L., BHATIA (Amritsar): He
has referred to Chinese interest in Sri Lanka
pot China’s.

SHRI M.M_, LAWRENCE : This discus-
sion was . hijacked to China by K K.
Tewari. Any way, I am sure that Chinese
Government or the people of China are not
against Tamiljans in Sri Lanka there. They
arec on good terms wiih the Government of
that country [ am sure, Anyway, Sir,
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Because of this attack, about one lakh
people have beecome refugees in Sri Lanka.
They arc living in a very bad plight. Some
people have come to India and some more
want to come to India, I do not koow
what the Government of India is going to do
in this matter. The attitude taken by our
Government is, by and large, correct. They
are trying to solve ths problem through
negotiations. Some people are arguing for
military inter-vention but my party strongly

oppose such astep. That is not going 1o
solve this problem, We have no right to
intervene in that country by using our

military or army. So, we are against that,

Tu solve this problem, our Government
has to take more action steps. Already
Prof. Madhu Dandavate has mentioned
abour our role as Chair Person of Non-
Aligned Movement. By using the influence
of the Chair Person of the Non-Aligned
Movement we can do something. 1 think
we are not doing much about that. Our
country and Ceylon are members of Com-
monwealth also. | want to know what this
Commonwealth is doing insolving this problem?
this problem is betwecn Tamil speaking people
of Ceylon and Jayawardene Government
and not Etetween Sinhalese and Tamilians.
It is only between the people and the atrocrat
who is ruling that is land with the support
U. S. imperialism That country is a
member of the Commonwealth and our
country is also a memeber of the Common-
wealth. What is the Commonwealth doing ?
Are they doing anything in that matter ?
Why should we continue with the Commont-
wealth if it is not useful ? Now it is repor-
ed in the paper that Norway and Swedsn
are taking some initiative to solve the pro-
blem. I do not know how they can s»lve
this problem. Anyway, now there is a
strong feeling all over India, and specially
in the Southern States of cur country .
Tamil, Nadu, Kerala and Karnataka - that
India Government is pot doing what they
can do for solving this problem.

Government is not acting with all their
might to sclve this problem as early as
possible. So, I would request the Govern-
ment, and especially the Prime Minister. to

- take the initiative to solve this ‘' problem as
carly as possible by takeing more strong
action by using the forum of the NAM, the
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Commonwealth and any other forums which
will help to solve this problem.

SHRI ERA ANBARASU (Chengalpattu);
Sir, day before yesterday this august House
has seen how all the political parties united
together to make a mountain out of a mole-
hill out of the Andhra Pradesh problem. 1
am sorry fo say that the same interest is not
shown in discussing this important Tamil
problem . (Interruption.). Thep they were
all united together and the cry was that
democracy has been buried in India. But
they do not bother about the actual murder
and actual buryiog of Tamil people in Sri
Lanka. They are more bothered about
Andhra Pradesh.. (Interruptions)

DR. SUBRAMANIAM SWAMY : Out
of their party only one Tamil MP is present
in the House Al the others are absent...
(Interruptions).

MR. SPEAKER : Let us discuss the Sri
Lanka problem.

SHRI ERA ANBARASU : Not even a
single BJP leader is not present here.

MR . SPEAKER : You discuss the Sri
Lanka problem.

SHRI ERA ANBARASU : Before I come
to the happenings Sri Lanka, I would like
to bring to the notice of this hon, House the
history of Sri Lanka Once Sri Lanka was
part and parcel of Tamil Nadu. There is
historical evidence.. .({nterruptions) 1 am not
playing any Telugu drama. as the other poli-
tical leaders did day before yesterday, or
like NTR, who played a big drama by brin-
ing all the MLAs to Delhi, [ am from
Tamil Nadu...(/nterruptions) Let me express

my views,

[ want to express my sincere feelings
the problem of the Sri Lanka Tamils, unlike
some political parties, who only play
political dramas

**( Interruptions)

There is historical evidence that duripg
AD 113-125. Gagabagu the second, the
Ruler of Ceylon, accepted the invitation
from seran sengutuvan’, one of the three
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grand monarchs of Tamil Nadu, and
participated in the installing ceremony
of the status of Kannaki, the Goddess of
Chastity, 10 Kanji. This has been mentioned
in silappadikaram, one of the foremost
epics of Tamil literature of second century
AD, It has been corroborated in
Mahavansa, the Ceylon chronicle, that
Ceylon was part and parcel of Tam'l Nadu.
during the earlier centuries of the Christian
era, According to the oriental and accidental
historians of repute, it was described as
Tamparabane.

Sir. Tamparabane means a pearl in the
Ocean. Itis a clear evidence 10 press that
it wasa part and parcel of the Tamil order
in the good old days. Therefore my point
is that the Tamils in Sri lanka have
undisputed right to live in Sri Lanka. No
one clse, lave alone Jayawardene, can
evict them. They have their birth right
to live in Sri Lanka.

Sir, genocide has been carried on in
Sri Lanka for quite a leng time Here I
must point out that when ten civilised
nations agree that it is a genocide, then
it is the moral obligation of every country
to protect the victimes and to prevent such
a genocide, Sir here 1 would like to recall
the resolution passed by the U  N. general
Assembly in 1918 It said:

““‘Genocide in any part of the
world can never be considered to be
an internal affair of the country
concerned.”’

Genocide whether committed in time
of peace or in time of war is a crime under
the international law which is not only to
be condemened and prevented, but also
to be punished. Evidence of mass killings,
the state terroism on the innocent Tamils
arec clear evidences of crime of genocide,
Therefore, what I would like to say 1is
that we cannot sinply say that it is an
internal matter. ~ we cannol keep quite.
Something has got to be done. A viable
political solution should be found immedi-
ately,

Sir, 1 thank the Prime Minister of this
country for all th= initiatives she has taken,
otherwise by this time so many more
murders would have taken place,
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SHRI CHITTA BASU: \Vhat else has
taken place?

SHR!I ERA ANBARASU:
thank the Government of
its timely interveniion.

I must also
India for

Sir, butchery, torture and merciless
killipg which is going on in Sri Lanka 1s
a barbaric act on their part. The brutal
killing of the Tamils is a direct onslaught
of worst kind on human rights and the
Champions of human rights all over the
globe should come forward to protest and
prevent the State terrorism perpetrated on
the minority Tamils in Sri Lanka.

Sir, here 1 would like to bring the
nolice of the august House that the minority
problem of Sri Lanka is not a peculiar
problem, Such a problem has been faced
by so many other countries. In \ialaysia
and in Pakistan also there was such a
problem, but they were all mature enough
to solve the problem with due caution and
carc in approaching to the problem. But
Piesident Jayawardene did not have that
maturity in approach to find out a proper
and viable solution. Instead he behaved
like an autocrat. He never wanted to
solve this problem, Instead he was dilly-
dallying. whenever he came to Delhi he
came forward with a new proposal. The
formal proposal agree to by Mr. Jayawardene.
Mr. Parthasaratht and the TULF leader

was not carried out. It was thrown into
the dustbin,

Here 1 would like to impress upon that
President Jayawardene is not only interested
in wiping out the Tamils in Sri Lanka,
but also he will not tolerate any one else
leave alone any individual or even any
political party, to oppose him. Sir, we
konow how Mrs. Bhandaranaike ruled Sri
Lanka. The then Prime Minister of that
country how has got now civic liberty. Her
civic liberty has been suspended. She cannot
address any meeting now, Our Opposition
leaders  yesterday were shouting that
democracy has been uprooted from India.
They should go to Ceylon and find out the
misrule of President Jayawardene. The
civic rights of one million people there
have been taken away by one stroke,
It is a shame.
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MACHU DANDAVATE: 1
Emergency you

PROF.
think during the nex:
will send us to Ceylon.

SHRI ERA ANBARASU : What 1
would like 100 point out 1s, immediately
after Jayawardene came into power, he had
subveited the Constituhon of Sri Lanka,
the judiciary is now crippted to serve its
short-term political gains. This has been
very clearly brought out by a famous book
brought out by an eminent jurist. Although
there was no credible threat to the life of
the nation, a state of emergency was pro-
claimed for ‘no other reason than to block
legal and copstitutional remedies to Tamils
on whom the State vengeance now came
down witnh a bapg. Here I would like 10
quote from an excellent report on Sri Lanka
published by the International Commission
of Jurists and its British Section by Justice
Paul Sieghart :

“By way of successive constitutional
amendments and promulgation of
oppressive ordinances, ecach one of
them heing violative of the Sri Lankan
Constitution, President Jayawardene
has thus by one stroke destroyed the
checks and counter-checks obtainable
in a given democratic State.”

That is the statc of Administration going
on in Sri Lanka and therefore, it is only
because of the misrule of Jayawardene this
problem bas noi vet been settled The
judiciary ceased to arply its judicious mind
" and the Legislature was reduced to serve for
partisan ends of the unconstitutional and
illegal objectives of the dorninant majority
and therefore, this is nothing bul misrule
of President Jayawardene which the main
cause for the killings of Tamils,

My friends were talking about the
presence of Mossad It was not only in Sri
Lanka, but it is spoted out in Tamil Nadu
also. In this connection, I would like to read
an extract from Patrior of 28th July 1984
as follows : )

“The entry of the JIsaraeli outfit,
Mossad, is a new eclement in the
State-sponsored terrorism in Sri Larnka.
Inhuman torture, humiliation and
murder on streets have become order
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of the day. Mossad with the help of
the CIA may tomorrow stretch its
plan of action to the shcres of the
India.”

It was reported that in Kumbakonam
two Israeli persons were found and then the
local people lodged a complaint aucd the
next day it seems they disappeared and their
whereabouts could not be traced. What I
would like to say is, they are stretching
their hands even in India, especially in South
India, and our security is also in dapger.
Therefore, 1 would like to once again bring
to the notice of this honourable House the
argument of Jayewardene. He said he would
like to contain terrorism. Even assuming
that there is terrorism in Sri Lanka this is
pot the way to contaipn it by killing people
of Tamil origin in Sii Lanka, If he really
wants to contain terrorism if at all it is
there, the reasonable aspirations of the
people of Sri Lanka should be fulfilled, 1If
the aspirations and ambitions of Sri Lankan
people are fulfilled, there will not be any
terrorism, After all they did not want any
separate land. For 30 years they lived peace-
fully like brothers along with the Sinbalese.
When did they come forward to work for
a separate State ? Itis only in the year 1974
when there was a Tamil Conference going
on in Sri Lanka there was firing on the
crowd and hundreds of people were
murdered. At that time another Jalianwalla
Bagh incident was repactec in Sri Lanka.
They wanted to contain State-terrorism,
they wanted to have some militant force and
that is why the Tamils were driven to the
wall. The Tamil people there wanted to
have an equal right along with Sinhalese.
You know how a discriminatory treatment
is given to them. Therefore, before 1
conclude, 1 would like to once again reiterate
that the Government of India - should take
up this problem in all the world forums,
especially in the Human Rights Commission
and !ndia should also come forward to give
a severe warning to Sri Lanka.

MR. SPEAKER : The House and the
country is not divided. Jtis one on (his
issue. They are absolutely one.

SHRI ERA ANBARASU : India should
impose economic sanctiop and withdraw all
the sides given to them. Otherwise, they will
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not care for India’s intervention or initiative
and the problem will not be solved.

SHRI C, T. DHANDAPANI (Pollachi) :
I thank very much the Memters who have
condemned the State terrorism which has
been unleashed by the Government of Sri
Lanka against Tamil minority.

Last year, in the month of July, innocent
people, particularly the un-armed peoplc
were killed in the prison. Because of many
reasons and bonds of people in Tamil Nadu
and Sri Lanka, we raised this issue in the
House. The Goverument of India played a
role of a mediator in this case. 1t was said
by the Government of India in 1983 that
it will not be a silent spectator, After one
year, ttis a veiy sad thing, the very same
statement is being made by the Government
of India In the recent incidents and riots in
Velvettiturai and Chunnakam areas many
people were killed. More than 300 children,
were arrested. They were made captive.
Nobody knows the whercabouts of 2000
youths who were arrested. Yesterday, their
mothers i.e, mothers of those 2000 youths
took out a procession. They gave a
representatation to the Government that
the detained peopl: should be released
immediately. The Sri Lankan Government
has some peculiar way to tackle the issue,
They have decided to liquidate the youth—
age ranging from 15 to 30. That is a calcu-
lative method which they are adopting.
Those who love democracy and the entire
press who are for the human rights have
condemned those acts. Government of India
have been writing to the Sri Lankan Govern-
ment.. After these letters, Mr. Lalith
Athulathmidali, Sri Lanka’s Minister for
National Security made a statement :

“The Army, the stateotent said, had
taken a humanitarian attitude in the
course of its operation,’’

2,000 people have been killled. Even
then the National Security Minister says
that the Army had taken a humanitarian
attitude ! Actually they wanted to liquidate
the entire Tamil Community., That was not
done by the Army. This [ am saying, keeping
in view the statement of the National
Security Minister that their action was based
on humanitarian attitude, He appreciates
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the action of the Army. This is the way
things are happening there.

Sir, 1 do not want to say much about
the atrocities which they are committing,
Even some of the people from Tamil Nadu,
about 16 passengers, who had gone to
Jaffna were not spared. Those 16 passengers
travelling in a hired van were pulled out of
the van by the Sri Lankan armed forces and
shot dead at Kaithali, S kms., from Jaffna,
This is what has been stated. Now, Indian
citizens from Tamil Nadu were killed. I do
not know what is the Government of India
going 1o do, Of course, I car understand
that many people plead that it is an internal
affair. But here, our citizens from Tamil
Nadu were killed. [ want to know whether
the Government of India made apy protest
against the Sri Lankan Government,

Many hon, Members have said and |
suppose the hon., Members from the
Congress bench must appreciate it. What
I would like to say is, you see¢ the attitude
and tendency of the Tamils, Allen couple
was kidnapped by Tamil Youth, They are
Americans and suspected to be CIA dgents.
Of course, they were, no doubt, ClA agents.
They were kidnapped by the Tamiil youth
and kept Madam Prlme Minister made an
appeal to the youth that these couple should
be released With all the humility, the Tamil
youth had released this couple bat at the
same time, they made a demand to the
Government of India, particularly to the
Primé Minister that one lady by name
Nirmala Nithyanandam, a professor in a
college who was detained by the Sri Lanka
Government should be released, They
wanted that the Indian Government should
tell the Sri Lanka Government to release
the lady from the jail. Of course, we did
not do that. We are not able to write to
the Sri Lankan Government to release
Nirmala Nithyanandam, Some-how she was
liberated ; she was freed from the Jail by
the Tamil youth,

Again, 1 would like to state how the
minority people are subjected to harass-
ment, Many forums, even international
forums and jurists in many places have
condemned this action and many associations
bave also condemned it. With 3 heavy heart,
I am asking. The eutire Tamil community,
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whether they are in Sri Lanka or Tamil
Nadu are in dark, We do not know where
to go to whom to go and what to tell. We
are in a dark situation. It is because, nobody
is there to come to our rescue. That is the
situation. That is what is happening now a-
days. The Minister and the Government, all
these years, at least since last year when
the ethnic violence took place, have been
telling us, as for as the Government of India
is concerned, they have no proposals at all
We just helped the Sri Lanka Government
to come to a settlement, In that case. why did
you invite, say, President Jayawardene last
June 7 What was the necessity for you to
invite him here ? Why did you invite him
without any proposal with you ? If you
don’t have any proposal, why such a
mediation was initiated ? At the same time,
I would like to say that even in that meeting,
according to Press, he was accepted some-
thing. I do not know what has been
discussed. But according to the Press,
Jayawardene accepted many proposals placed
by you but after he went to Sri Lanka, he
turned them down, He goes against the
settlement and assurances which he has given
to you, He says like that, In that case,
what is the position ?

HROF. N. G. RANGA (Guntur) : What
shall we do ?

SHRI C. T. DHANDAPANI : That 1is
your question.,

SHRI K. MAYATHEVAR (Durdigul) :
You are a#king that question because you
canpot have the feelings which we are

having.

SHRI C. T. DHANDAPANI : The
TULF lcaders first did not want to Parti-
cipate in the Round Table Conference...

PROF. N. G RANGA : I did not wish
to interrupt you, 1 wanted to help you,

SHRI C. T. DHANDAPANI : In the
beginming, they did not want to attend the
RTC, the Round Table Conference. But the
Government of India insisted that they
should go to the Round Table Confercnce.
They attended the RTC, They wanted a
Regional Council which was refused by
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President Jayawardene, Now, they say, it is
a second chamber, My hon. friend, Mr,
Faleiro, stated here correctly how the second
chamber is going to function.

Then, they said something about
terrorism, 1 would like to tell you, how the
boys become terrorists, I must say, itis
invitable, Certainly, I would openly say, I
support them. But at the same time, they
did not want to get allied with any other
power which is against India. 1 would like
to tell you the truth. The very same Mossad
organisation offered their secrvices to the
Sri  Lapnkan Tamil youth, The Mossad
organisation assured the boys that 2000 boys
would be trained in Israel itself. They
refused it. The meeting took place in Geneva
between the Tamil leaders and the Mossad
organisation. They refused it for two
reasons. firstly, that they were against
Israc'i’s political ideology and secondly, that
Israel was against India. Therefore, they
refused it, Had they accepted the offer made
by Mossad organisation, I do not know
what the Tamil boys would have done by
this time. They would have faced the entire
army forces of Sri Lanka. They missed an
opportunity, believing the Central Govern-
ment. Now they do not know where to go.
That is the position,

Again, I would like to say something
about the statement made by the hon.
Minister. On p. 3, it is stated : .

““‘We have taken steps to curb
activities which may be directed
against Sri Lanka from our soil "’

I cannot understand the meaning of this
sentence. What activities they are going to
call as ““from our soil”’? | do not know what
it means. The hon. Minister should enlighten
me about it so that I can be convinced on

thils.

My hon. friend, Prof. Madhu Dandavate,
said that he i# against separatism. I am also
against separatism, a separate nation. in
India. He also said about our late Anna, |
am thankful to him for his comments on
that., However, we support a separate
Eelam in Sri Lanka. We canmot compare
the demand of DMK for a separate nation
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in India with the demand of Tamilians in
Sri Lanka

At the same time, we cannot equate the
democratic values of Shri Jawaharlal Nehru
and the dictatorial arrogancy of Shri Jaya-
wardene,

I would like to quote from Sri Lanka
News Review Volume-I p, 5 :

“By 1975 —a year before the TULF
had adopted separatism as a political
solution, the terrorists made it known
that their aim was to divide Sri Lanka
by dint of force and to cstablish
separate State,”

This is the booklet. According to this,
they 1aised the slogan in 1957, Before that,
what happened.

On August 18, 1977 Shri Jayawardene,
as Prime Minister declared open war against
Tamils. In 1977, 1t started. Therefore,
because ol the various factors and atrocities
on Tamils, they raised this issue, Even now,
in June, 1983, Mr. Amrithalingam said :

“‘]1 am ready to give up the demand
of scparate nation provided we are
given State autonomy and more
powers to the State,”

1t was denied. Therefore, as far as I am
concerned, there is no other solution except
separate State for Tamils in Sri Lanka. They
have been fighting for it for decades.

17 .37 hrs,

[SHRI SOMNATH CHATTERIJEE in
the Chair

There is another calculated conspiracy
going on. Sinhalese are being dumped there.
What will bappen ? In due course, the
culture and separate identity of Tamils will
be destroyed. This is another act. It is
against humap nature, Therefore, 1 would
also say that this colonisation should be
stopped.

Total military regime is there. They have
to oppose it Sri Lapka is buying arms from

AUGUST 25, 1984

Sri Lanka (Dis.) 140

many countries including Israel, South

Africa and UK,

It has been accepted by all peace-loving
countries that Indian Ocean should be a
zone of peace. This demand is being made
because Sri Lanka is al.owing USA to use
it as base for Janding of Flo and re-fuelling.
Qur accepted policy is that the Indian
ocean shouid be a zone of peace, This also
should. be taken into consideration.

Professor Madhu Dandavate has said
that our Prime Minister is the Chair Person
of the Non-aligned Nations But, one of
the countries of NAM is going against
the interests of the other nations, particularly
Asian nations, by polluting the entire Asian
region. That may be the reason for another
Asian regional war, Therefore, 18 it not the
duty of the Chair Person to bring it to the
notice of other non-aligned countries and
condemn Sri Lanka for having allowed the

super-powers to deploy more arms in
Sri LLanka ?

It has been said that it is an internal
problem., According to my information
more than 2,000 people have been arrested
and they are kept in jail, In these 2,000
people, there are many Indian citizens,
Therefore, Government have every right
to see that the Indian citizens are [reed
from jail. One may not bother about
the people of Indian origin who are living
there, This is one matter,

There is another matter. They say that
it is an internal problem If & country
wants (0 tackle a particular issue within
its own lunits in the country, it is allright,
it is an internal matter, But Sri Lanka has
started buying arms from other countries,
not only they ar¢ buying arm$  But the
other countries’ agencies arc also being
deploved there and they are giving training
to those people. So, it is becoming an
international problem, In that case, the
Government of India cannot escape from
the responsibility by just saying that it is
an internal problem. Now, it is becoming
an intcrnational problem, The Government

of India has got every right to intervene
in the matter, :

I would again appeal to the Government
that they must recognise _Eelam and snap
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ties with Sri Lanka because of its anti-
democratic activities as well as violation
of human rights. T hope, the Government
of India would bchave sensibly hereafter,

SARI K.T. KOSALRAM (Tiruchendur) :
Mr. Chairman, Sir, the Sri Lankan
problem is a very, serious problem,
As a freedom fighter, | koow  what
happened in those days. was in jail for
more than four years. In those days. in my
area one British man was murdered and a
number of railway stations and police
stations were burnt, But the Bristishers did
not send the army to those places Therefore,
in whatever other things I may differ from
my friend, Mr. Dhandapani, I would also
say that I do not approve of the army
action there ...

SHRI K. MAYATEEVAR (Dindigul) :
What is the solution that you want to sugges:?

SHRI K. T. KOSALRAM : Plecase
allow me to speak.

I know Mr. Jayawardene very well.
1 had been to Sri Lanka three years back.
He categorically told me that the Tondaman
Report had been approved by the Cabinet,
that is, the Stateless people would be given
citizenship rights. Thereafter, he came to
India and he told the press categorically
that he was going to give citizenship
rights to those Stateless people, of Indian
origin ... But that assurance has not becen
implemented. Our Prime Minister sent
Mr. G. Parthasarathy as her special
envoy to Sri Lanka, Mr. Jayawardene
categorically assured him and committed
himself that the District Councils would
be given more autonomy, that law and
order and legislative power would be given
to them. But he is biding his time. Now
he has started with Second Chamber. He
was first saying that powers would be given
to the District Councils..

This is the kind of things President
Jayawardene is telling and we cannot believe
him, Not only that, there is Trincomalee,
a natural harbour. 800 warships capn be
berthed there. An oil bunker is being
constructed there. We also tendered but
it has gone to the Americans, So the
American forces are there. No our ships
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will have to go around Sri Lanka, We are
not safe unless the Sethusamudram project
comes through, So t'hat is the most
important thing.

My friend, Mr. Mayathevar wanted
my solution. The only solution 18 a
political solution. I’olitical colution
means somehow or other we must see that
Jayawardene comes round. We are sure
this military action is not going to solve
this problem.

I wanted to reply my friend, Mr,
Dandapani. 1 am glad that he told that
in India we do not want any separate
State. | am congratulating him But at
the same time he is supporting the demand
for Eelam. ...

SHRI K. MAYATHEVAR : We are

haviog a fundamental right here. We enjoy
all political rights here.
SHRI K. T. KOSALRAM : Northern

Sri Lanka consists of 20 Lakhs of Eelam
people. The other areas spread over Sri
Lanka have 12 Lakhs of people of Indian
origin and Indian citizens, If we send
our Army for a seprate Eelam, what will
be the fate of 12 lakhs of people of
Indian origin and Iodian citizens ? That
is my question. So, Sir, the military
action of Sri Lanka, 1 condemn like
anything, Similarly, we cannot send our
troops for Eelam separatism., That is my
contention. But I whole-heartedly agree with
Mr. Dandapani and support him in -all
other aspects except that,

SHRI K. MAYATHEVAR: To stop
genocide what action is being taken ?

SHRI K. T. KOSALRAM : I am asking.
Did anybody ever think of Bangladesh
problem to be solved so quickly ? Nobody.
Similarly, have patience Our Prime Minister
is capable of solving this problem also. This
is not a Tamil problem. This is a pational
problem. This is not a regional problem.
This is not a Tamil problem. Our Prime
Minister rightly considers it as a national issue.
1 have full confidence in our Prime Minister.
She said, ‘I cannot keep quiet. My people
are there. If you butcher like this, I cannot



143 Sta. Re, Sit in

sleep.” That way she has spoken. So much
So 1 appeal to my friends .

AN HON, MEMBER: At
should give a warning.

least she

SHRI K. T, KOSALRAM : You know

what happens to these warnings. In case
of Bangladesh also we gave warning.
SHRI K. MAYATHEVAR : Even a

resolution is not being passed here.

SHR1 K. T. KOSALRAM : We should
realise the American presence there.
The Prime Minister’s move is the correct

is the correct move. Her approach
is the correct approach., Even President
Reagan went and told - not Kosalram
or Mayathevar or Chbhatterjee, he went
and told President Jayawardene that
our Prime Minister’s approach is the
correct approach. So have confidence

in our Prime Minister for the solution of
this problem.

She 1s now and then writing letters and
sending telegrams every munite, We see
how Jayewardene is cheating or how he is
adopiing the delaying tactics, Now | want
to tell you that only a few people want
separatism. All these Tamils People want
some power, That is all, Our Prime Minis-
ter must see that power are given to the
Elam people and they live together. We
cannot senid our military there for the sepa-
tatism to butcher our people. I request my
hon. friends to note this, Thousands of
Muslims are from my constituency. All of
the Indian muslims had been butchered in
Bangladesh, We cannot act as we did in
Bangladesh. 2000 people have been arrested
and sent to jails. If there are Indians, we
cannot keep quiet. We must see that we
are here 1o safeguard our Indian citizens.
Our Prime Minister will safeguard every-
budy there.

MR. CHAIRMAN : Dr, Subramaniam
Swamyv. Ycu have got five minutes,

DR, SUBRAMANIAM SWAMY : Sir,
when the Prime Minister spoke from the
rampart of the Red Fort, the feeling was
that Government of India was about to
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embark on some decisive step on the Sri
Lanka question. But, since then, I think
they have lost the momentum. To-day we
are coming back to the old position of
debating the old issues, The question in
to-day’s discussion should be—what is the
Government of India going to do in the
event of this kind of killing that goes on
crupts again ? What is happeoning in Sri
Lanka is a process of genocide being dished
out in doses. Some killing takes place and
then there is some peace and again the
killing starts. It appears thal very time the
position s that the Tamils become a little
worse off. In 1953 when the most severe
riot took place, at that time, Shri Amritha-
lingam came to India. He was a Member of
Parliament ; there was a lot of talk about
the Government of India's doing something,
Then Jayawardene came here. That was all
right. Subsequently in Sri Lanka Parliament,
the Tamil MPs were removed from the
membership of Parliament, But, you had
not been able 10 stop that. Everything what
happens is that when a riot takes place, the
situation of Tamils worsens. Then a little
piece is there. We forget that and then
whole process starts again. Unfortunately,
the riots in Sri Lanka have taken the form
of genocide, In fact I was looking at the
International Convention, On the Apartheid
there was a U N. General Assembly Re-
solution No. 3068, The definition given for
the apartheid applies not only in South
Africa but also it applies to what is
happening in Sri Lanka, There are two
International Conventions to-day which Sri
lLankan Government is violating with all
immunity. And Govenrnment of India is
only givipg a running commentary as (o
what is happening in Sri Lanka. (J/nferrup-
tions). It shows your effectiveness and you
are not able to stop them. It shows how
ineffective your deplomacy is You cannot
stop that. What is the use of speaking that
you are having the fourth largest army in
the world. Why go on telling this instcad
of telling ¢friends’ this is what we are
doing ?° What is the use of telling that we
have millions of people here in arms and
our army is the fourth largest in the world.

AN HON. MEMBER : What are your
friends doing ? :

DR. SUBRAMANIAM SWAMY : Wel],
1 am ready to help you with my friends, if
you like.
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Today the worst part of the Sri Lankan
situation is that there is no Sinhalese leader
to come and speak for the whole nation. The
Sinhalese leaders speak for Sinhalese and the
Tamils leader speaks for Tamils, Of course,
the Tamilsare in minority, But it is a very very
terrible situation where the polity is destroy-
ed, that the political processes are subverted
because of the fact that the leaders of Sinha-
lese today have become factional leaders and
the leaders are only interested in furthering
the genocide. The question really arises as
what is to be donc. In Sri Lanka there are
three categories of Tamils - the Jaffpa
Tamils, the Plantation Tamils and the Sinha-
lese Tamils. Actually, itis wrong to say
that the Tamils are the only people who
came from India. In fact, Sinhalese are
also the people who came from India. Sir,
they came from your region and from
Orissa. They both are Indians, I do not
make any distinction between the Sinhalese
and the Tamils But the question is that
they are not able to get along together. Mr.
Anbarasu is not here. He let the cat out of
the bag by saying that Sri Lanka is part of
India, Sri Lanka administration was part of
India. As late as in 1935, it was seperated
from India without the concurrence of the
people. Pakistan was separated with the
concurrence of the people. Whereas Sri
Lanka was not separated from India with
the concurrence of the Indiar people and it
is only 35 Km. away from India. Whereas
the Andaman and Nicobar Islands are about
2000 Kms,away from India and they are
part of India. Whereas this is only 5 Kms.
away from India. The Chinese can talk
about Hongkong but India cannot talk
about Sri Lanka I am unable to under-
stand this logic. I am not suggesting
anything.

l am only saying that when you taik
about interference, there is already interfe-
rence when Mr, Parthasarathy goes to Sri
Lanka. That is interference. Now, the
question is the extent of interference. How
much are you propared to go? How far
arc you prepared to go? When you tele-
phoned Mr. Jayawardene and enquired about
the situation there, I said “that is also inter-
ference”- But the question is; what is the
extent of interference ? That is the real
issue

Sir, ] am afiaid in Tamilaadu a feeling
is growing that this Government does not
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care for Tamils, Some Tamilians tell me
that when a few Hindu Panjabis were killed
in Punjab, the army was despatched.
Whereas Tamilians are teing killed in thou-
sands in Sri Lanka and this Government is
not doing anything except the speeches. This
is the general opinion in Tamilnadu and you
have to recognise this  Therefore, I say, to
put it bluntly.. .. |

HAE W AT AT AT AT §
fe dfas sraaer 1 g 7

To AZWWTW  TATHL : AT IATAH T
FT ALY 2

FEA™ WIMT 3 AT =Igd
FIT g ¢

(Interruptions)

DR. SUBRAMANIAM SWAMY : There-
fore, in conclusion, I ask this Government :
what have you got in mind ? You have got
two interpational conventions to support
your action. This kind of killings cannot
go on. [ say this kind of killing 1is actually
affecting the people of Tamilpadu itself, I
do not know whether Eelam is a viable
solution, In fact when Eelam is born, it
won’t be ecomomically viable, It will have
to be supported by foreign powers. If you
have integrity apd if Sri Lanka is to be
maintained, then I am afraid Mr.
Jayawardene will have to act very quickly for
a political solution, Otherewise, there are
enough precedents in this world, in recent
historv, for intervention. The Government
of India has defended the Societ Union for
sending troops to Afghanistan. They said
that they had iovited them. So, here you
also can be invited. If you want,] can
arrange for the invitation, The U.S.A. have
also sent their troops to Greneda to defend
their interests. Thererefore, if the Tamils
are killed in Sri Lanka, you have every right
to send the military to defend the Tamils
there and to see that the Government there
comes to senses and does not encourage
genocide, This is the solution,

18.00 hrs.

1

it wqrefag ¢ (gfkarx) awrafa, st
s SFT FY GEEAT 9T T AT FAHIT FY
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e dfea st & wgm § FF HIA
q% I3 WId &1 quea¥r @ g ff gfaar
& fwEl ot F17 § gfe aragar £1 g=ar
T &, A F AfgFIT & oBrar @ g,
qr g9 T & =91 g @ | AW AWT IA-
AT TUTHT F AAT FIT AN §, AT FD
Y FFT K g7 TR §, § IFFr v fear
FIAT §, A6 FA T T34 & G AN
gt ag I fw o w1 N afafaag
F NAH FE A AT W T UF
Frqfedty ®IU A F ar F zFFT
THaT JEY E |

1T S ART FT AATT ZAR 2@ FI
UFAT, d4[Eqr I FraAfAFAr &
ATEAT § YT 3S ], SAF! ZH AT KA
A @9 gFI | WY 3@ 9439 H 7g AT
AT wIgy § fF sNaFEr &1 ogwEar &1
qad fgv qu gg 7 a1 § AT AL 7t
€9 VT % Al g | I AHAEAT & ARG
AR fg &7 § 7 @ &, § 3997 £
quar & A war g, Aafwd fa@w U
9T 9% AT @I g, ITF JAT A &I
iferw 1 @Y fava #r ggt wiFqar s
avs g fegem #1937 F1 Fifow
FT @ &, 3 feaqa Nwa # gA AT AR
g I FI FRIfA7T §7 @ &, ALF FI
SHTT WAl £ 17 F1 AFT qd L@l & al
gAY % & & T UHr FIA A I3
f& agt arwal &t agrAT fwa @ & 0
AFT F1 FEgTT F1 AFT fgegeard A
SYAFT & a4l Traal # qgeraeaT)
LA o '

ST @I 1 GHEAT TF  AIAFIITIET
Hear § 1 3@ gAR fggear & A
g | & w9 w9 7 SrAAr wigar g 5
1974 ¥ J1qa =TT HEIITAAF F a9
gwetar fear a1 gad g1 gar ar fr

AUGUST 25, 1984

Sri Lanka (Dis.) 148

H19 5 AT@, 60 AT AT &7 fgegeard
F Awarfgat 1 arfag gaEe | w0
7 3Iq IFT JATT 47T AT T 37 qAIT 8,
F IFF1 9o qrafeFar 3 1 q97 g3
eNFr fwar ar f& 37 5 =11@, 60 EAT
qrvdtg gaEgrtgar #v arfas gand &1
F19 q81 [Far qg1, a1 347 g A9 A1F
HEGATEH Ag 2 7 91 g NE ITH
arg g3 @ 7

S1TH gEFX 1964 F ofF A1 AGIgTIE
A Sff Sud wEreamd gy aggyar
f®ar a1, afeq g F mraefid2aT #7 o1
FYE Ftfaw wreg axF< grr A# g |
A7 g g @ FWIET SgrA gAY agl
¥3) 2 | fadr vawT &1 IreamA A fas
frar srmarfaear 11 awmifaerT
HATAT &1 A9 AAFT & q19 99 (e
¥ agi 9T S11 &t fgama g w7arn g,
ag arfas g1 qifzga | azg 2@ W &
foag oY @asr & Afsg w19 =7 T19 A
Wt s1Ad & fF sre 5 57 vfaga @i
g7 99T X JT g = F At agi
swafvEa w1 T | F1 JTg @y
AT 1 sqTace rafdas  IrEar @ Jy-
fewr &1 qafaq gar, aosr AEw §
Irg ®faw qiEf g 918 gw i &Y, aie
gafar sl wzar 7 &y g€ 3, gan
AAAIIT AT |

BHTL &Y a&r ag &ifmw Agr gAY
Tifgd f& S e sRfesr @ ast
wigqar srearfacam § MFT 93 TF
AN FY QAT gAT TEAT AfEy | F
ARNIATT & KA KT w797 AZ
FTLATE |

# zEifaq #gar g fF siesr 0
qHEAT 9T g 937 € TgUs ¥ fawix
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FI | 7 9T AT 4947 & a7 frowwew
giRT, GHIY I 9T IFT F47 AT T ?
& ITFT AT FIQTE I o WA
X P ATET FT AT & @A A FAA fEuT
fF w77 721 7z SIS wWAT Y OF-UF
afafaaq gfamrz ITTHT agi & 719 OF
FLIT | 59 @ & GAHFAT T §9
g7 ¥ g1 737 & AgT ar 1 fggead
FI O E g gLF Hew &1 uFat
FETAT 7 Zawr gaqd f=ar &1 & |

19 gUIdr ggqrA wAT fagz sz

FrHAd &1 A5ded g, § IAF FgAT AIGT
f &rg %93 @ wqrA, ot favg & W]
T A19F) fzar §, A9gAT 9@ TAIT H
HTAT Y FEAATA &®¥a A JGAG A
g7 qifgferss sws st @¥T IAFT
AL FT |

¥ afws wial 1 2@ Vg 9 9399
g f& sfia®r  afna qa7 &1 qreFraT
grfazaia #1 972 7 uF qafeee aid)-
AN g 1 T FA1Eq 2 fF Swagd &
T&1T 37 fazfaar &1 awg auad &
dfgsre & T A% TqIg gHraar &0
STFEIT 21 | HAT F UF AT TIZ &I
qiT FIA 8, a1 98 IAT avg fam avz
g W § AT AT 9T AAT  FAT
TTH AT 1 AT F T0GT W A<
a1 gAY €@ w1 wreaar fawd
W A Fwwarg fF fava F1 S
FIHSAGIE qIFT AR 2T & f@ATH
afsr § I <31 ¥ 9+ BIF AT
Fr Fifow FT W@ E, T TET ITXY WHAT
FI 1 ¥ 3Iq wiggal 1 wgAT FIQAT
g | JHIIFT 1 AT ZEiEE & qA9q AT H
oI SFT ®I GHEAT # gATCT 7 F7,
Frife gaF waas adis fawe asd g
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¥ wa9gA § A1 qrgar § & sgf
gH TA! g AifaFar, uFar 1 agear
FI @1 ¥ fau wfeag g, agr gay Whi-
fas @arst § FIT ISFT AT AT
fawret ®1 wear &7 gaga fear §

g g &t fEd qidf & e ar
we g1 ag fagrz g, & @wwar gf®
STAFRT AT qrgar  arfesarT &1 T
AT STIET GAIATE 1 | ST F97 gH
g9 UF 9 | X ag 917 gu¥ o4T 910
fo faaar g1z1 #15 27 giar &, arH1eg-
ardr qredal FY IH WHAT H IEA-
AIISAT, LA FIW &1 IqAT @
afas atEr faar & 1 & Jvr oNFFr ¥
BT GIT F g K g, F IR FqMT
Argar g f& agi 9v & AWwaT JA @
fava #1 a1 qFa Fgi 9 q@a I,
FET 9% AT AT g1 | a8 gANR AWAT
zzee ¥ g f s a0 gzar fge
FZ7 9T JAT AAFT ULAT ® A FA
® 2T Frfmew Agr g =fgu &
ge1a /AT S F FFA fF faud & @i &
SAE! qF 93T Agedqu 919 faar §, ag
fecAfed: Jwx TG &IF  NAFT
F1 G9EAT F1 qQIAfeFA TANT fAFEA
& Hrfgwe F7 )

SHR1 K. A. RAJAN (Trichur) ; Mr.
Chairman, we have been discussing this
issué¢ of Sri Lanka on various occassions,
but now we are discussing the issue of Sri
Lanka in a peculiar context and in the
recent development that has taken place
inside Sri Lanka as also outside. Sir, we
have trying, rightly trying for a political
solution to this Sri Lanka problem. I want
to emphasise on behalf of my party that
military intervention is not at al_.' a solution,
Military intervention will be a counter-
productive one. Military solution will be
only playing into the hands of President
Jayawardene and other reactionaries who

want to take advantage of the situation, So
that is not the solution for the problem.
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Unfortunately we have been hearing that
even Mr. Jayawardene is oot earnest in having
a political :olution, Thatis what Mrs.
Bandarnayake’s statement given recently,
and the statement of the TULF leaders say.
They say that Mr. Jayawardene is not at
all earpest in finding a political solution
for the problem. What is the reason ? What
is the new development thal has taken place
in Sri Lanka ? In Sri Lanka there is a neo-
colonial economic development and that is
the basic factor which has developed in these
recent years, President Jayawardene is not
at all inclind to have a political settlement
to this ethnic problem b=cause he is trying
to secure morc arms and other types of
military aid from USA, UK and Israel, His
recent visits to Washington and London,
striking deals for having international
terrorism, all that has led to the present
situation, It is a collaboration with the US
and Israel as also opened an office in
Colombo and the services of Mossad bave
been secured and navy boates have been
purchased from Japan and something more
nefarious is deliberated upon, causing grave
concern. I need not narrate what Mossad is.
Mossad is an Israeli organisation having its
foothold in many countries, where it has
played a very nefarious role in upsetting
established Governments. It is using all
sorts of Ioternational terrorist methods to
see that the normal and legitimate rights of
the people are scuttled.

In this situation, itis not a question
entirely of Sri ] anka alone. If Sri Lanka is
harmed, if Trinchomallee is used by the
United States for the Diego Garc a establish-
ment, if the whole of Indian Ocean is going
to be threatend by this development, it is
not the security of Sri Lanka alone that is
threatened. Also threatened is the existence
and stability of India, beciuse of the new
developments taking place in Sri Lanka.

These are the reasons why we are
anxious to say that Jayawardenc is not at
all serious about having a political solution
to this problem. Unfortunately, genocide
is being committed. This problem has to be
rdised. India especially bas a special role to
play. As the Chair-person and as one of the
strong pillars of the ncp-alignedmovement,
India has to mobilize public opinion against
the wroogs and injustice perpetrated against
the Tamils of that country. The Tamil people
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there have got every right to have the pro-
tection or their language, culture, freedom
of association and everything. Those things
have to be given to them.

Self determination is a slogan which
they have approved and agreed to. It has
to be upheld, in explaining the rights of
the Tamil pcople. In this context, I would
like to stress that the Government must
move a bit forward and take the initiative
in arousing public opinion through various
forums of the country, and see that in the
light of the new developments taking place
in that country, it points out the situation
to which Jayawardene is leading his country,
by allowing American bases and all sorts of
Israeli activities elc.

In this manner, we have (o find a
political solution to the problem. India
especially has a role to play India has
already made it clear that it always wams
to have good, neighbourly relations with
Sri Lanka. We do not want to interfere in
the internal affairs of any country. But
inspite of all these thiigs, India has got an
important role to play, to sece that there
nefarious activities of Jayawardene—the open
genocide that has been perpetrated against
the Tamils there—are stopped, and that that
country is saved from such stooges of
imperialism.

st g FATT qAAT (FHATAT)
miaArT garafq i, EF F#1ogAE™
guear 97 A1t #77 gwa g ag !
M=ar gt f& Wiz § 3ga @ afaa
AN & w17 fag41 wraqiy &1 ISt 5|
agdr & sraq WAl F 9 A 7 419 Iq
& wfd M Zw &1 37 9g«r g ¥9 HAN
F ) aqifs fear W1 TarT 9T gW aAF
Migfgd gearg g1, faaF qm@ glaarea
al 3% Far fafazdt & Ay faa ar
g% § ox fqq A gAST £ Al A
zat afgFrr & A 7IAFAT F AME
9T g¥ fag 7 § fA®T o Ud0 ATo A
AT g @Y7 g9 "IFEarard gaemn g
qiay A1y, 99 Afawrad &1 F sadr
¥ g7 tEmar nav § |
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SAFr ¥ agd aua § afaa
Fgig N fF wAly AF F & IS
919 gsgagix (&A1 a1 Wrg | o3
afgury fag & sf@ ¢ fRafEa &
fgwrz ¥ af=a fear qar & 1 goean
FEF I F I A FIH KA FTA AT
F1 A g AT FAT g FIBr.A7Ar g fF
30 " AfFq 9T F FIFT FT (g4 I1F,
IqAF @A &1 F15 feFEAr T @, ITW
gw=1 &1 99 faar 1@, Af agai & T1g
Rq fFar sra qr Far gW |T-AT 3T
FF AT FT 3G qFY § T qg aGFT & 7
T 9 FT @ N w97 Afwwred F @7,
gaa Y miw F A fEegeara F1oAIR
73 & fay-c T Fga & gl 9%
ag Wi Jzdr At § afgmems w9 @,
d & 9x & fgar «r v @ g
afFa & guadr § afwa am Z7 srear-
AR FY 9gd gAA F, FH A FA 9
SUFT  AEY I AT TE & T WId H
fagra &rrer-19 fama & @ 9T AT
FAIAT g% FA & A &HIE ofT
qraqr ITFT AZ &1 3 | TG HET ST
FFar g AR &1 TAT g AR H W zA
4 F1 E F g8l 97 [T AN wIAAl
1w | AT F I A7 TATA  ZA AG
EXT | AT AT I AT AR FIT ATV
AT gHT & 1 A A gE & f9g g
IR & A QAT FIT AT &1 FAFAT & | 39
faq & =z a@l sgar, «fET oF T@
TE AT g 5 o7 gard 2w KT qe19
qA FIT-TAIGS qAAE I AT TATHA §
ar sar 3gF iy 39 g F gF AG
frar or F&ar 7 F47 IT AW HT AL
FAAT AgF gA1§ 91 AT (FaF afa@
59 WA & g {war 7 O ! afEy
fergeara & @ral &1 wrgarAl &1 A

€A FIAT IART HA a7dAT 3 |
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gadl q@ ag § fF 97 g0 3aX F9-
ST gr e § % gw fadl g & w192
A, faaal & 434z A1aFar F T FAV
|1EY §F 9Tg UF Bra7 a1 3w Ay IqF)
ary & fag darea gy ? gard wiA
arfedt w1 gg fearfaarga g war @
Fhdr g 5 qrffzar@ ga@ [ 1@,
NITHT gAY ATUT @ 1T garQ I1q 7
A[... (WEAAE) g 91T FAY dsel
qgt aqdr 1 a1 & vg w@r 41 % qifs-
TIA & AR TF q=g A3 gt T, FaAr
IW F AR TFE GUF, AIId W AR
q14 ¥=BT 8GAZIT AG FWI AT IR
serdT W gHIN 917 A & A Ja
q8f &1 Y feT gw #F =g Wi &, F9
ITTFT g, AA-uATGE AW F fw
FE ot gWIKt ;@ AEQAr @l

18,18 hrs.
[MR. SPEAKER in the chair]

A8} ? zasr Aawa gg § fF gw nfsqwra
AZY & sad) ara gAa & faw | gary
fazal &1, gAR & &1, gAT
WIFTATHAT &T T 3G GrAHE &1 ATIATIAN
FT F1% W) AT TEIET Wi 9T 98 HAT
2 - z@¥ wF g, Fifd AT 49 1 I
g#17 § wisqurdr agf aam@n gar g |

zafgn & sqw 3@ g & @
graed B 1S 9gT A9 HIT ATTF 9
a0 1y =rfge foad g@ ueAr &7
g fasa @3 | aga fea) a& gFHaws
FAFT 39 GUEAT 1 FH @A AET @A
aifga | 27 wesal F A19 & § @9l a1
HHTCT HIAT E |

st Qasre qarz gaf (FEn) o
@eqy mareg, et X &5 a6l &
ATHGIT FT WG F% I9 Tgr § |
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aw@gix frar g, & a9 Faa wifa
grar 8 1| 39% 1T fHRT ATE@gie ar & |
qg 1 AW AA IV § AR HT HY
g, & @wmar g, faamm  wwEifas
FATEIA & A F1T A GFGWT  THHT
gl g1 gFar g | %5 fAaA 7 qo7 fa=wx
g%z X3 g0 &gl % gfas wrEaa
grar =ifge, % fa=t & stx a1 )
afFq & w@d T gmrw IF A QAT
gugar & & srs &1 afdfeafqal & s
F1 qeqiscia fosguaa ¥ z@ qg w1
FNE FIFATE A0 7 A1AT Fifgo | FfFq
ggi 9T 91 ALHEIT I| T § IAFT §
o7 WEHAT FTAT g AT GIF7 &1 AT
dF1 wegAT FIAT I1fgy | swdr g fgu
T IS AW I AT FT JI0HT &
zgfan Iy azy IeWlg &) 9a fazq 7
=g afrfrafaay ax faqrs. fEar a1 a=
F11 F10 8 fa sfig®r & &1 ag sq7avqg
quUEAT 99 @ g IuF fau gy 2w F
qry faast =@ USHfas |wear o
#1% gor Agr fawrer 7wy ?

AT AT dgIgT wTEA W ARwAT
ARTIATIF F H1g A1 AT AT 9T,
IqF 9 aF M1 At g2 7 afz
SqY FHI §, T IT FHI FT ATT FIWNT
gw g 7 faar Sroar ar gz gwedr
wadr 1gar | sgi a® arar afufaass
17 @7 g RITEIET & Qg AT HAAIG
FfgFIT qT g T @I &, IAFT &I
guF 1 eara ]91 A1fgq |

srsr faeg aga oler g aar g ow
17T § gAY T HqIIHr HTHIAY ¥ 9gw
gwal § | W qfifeqfs §gw famm &
Wi & qig faast wadifas &1 ge-
Afa® g0 F gy FT gHT & 1 AfFa
fagar g% 3§ avsarq A1 =rfgg, &
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gaaar g {r ag o g fear mar g
I FIW ¥ TE FAUIX AT-HZIT 6T
THHT AT QAT AT gH 4T gEE
G9! $30 WEA A Afg agradr, FfFwa
®1E FR1AT 31 fAFAM 1 77 A aga
gz %1 faua g fF gl aw & ot T-
difaw s vadfas gaw § g7 gaa)
577 [ A & wv FrddaAw gu g, 999
®1% aqrar qrad 3g @1 qrar g 1 qfF
zaR foad o agldT qw §, W@ qwer
2w g1 912 TrfwearT 2y AT T1g AT
ar & 919 g1 - gA g qwml & ary faar
7 fFdr g & W as gAR §y
AT AT g 910 & 1 €go qfsd S Fr
fagla gamla@ ar gzfavderar erqar
dgdfeaca #1 guR 3w ¥ fou s=er ar
HEWRAT AfET 9 [9T #IX Afawe &
HIYTT 77 Y FHEAT Iegeq g o7, Iq*H
fao ag awrF1 a5 no R oS a
afafageg &1 g sfeagr ® Feqeq 21
TET B, A1 IAFT gHERI ¥ qWIGT F
fan sathedia gaaa ez @9, “qg”
ANz AR’ F gl g FF
TraAfaF g g gar qifgo

d @s3l & TY 7 94T I1q qHIeT
FIAT E |

-
[
-~

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHD : Sir, my colleague,
Shri Mirdha, will reply to the debate. If I
rise now, it is to share my growing concern
at what seems to be a deteriorating situation
in Sri Lanka,

Hon, Members know and they have
referred to the various incidents and events
which have taken place since we last debated
this matter. It has been discussed several
times before. They have referred (o the
extensive shelling by the Sri Lankan Nevy
and what happened in Mapnar and other
places such as Velveltiturai and the killings
of many innocent people. In fact, the latest
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news is that more pzople of Indian origin
have been killed

Originally I thought of inaking only some
general remarks, but certain points have
been raised on which I should like to say
a few words.

I want to congratulate Prof. Dandavate,
who made a learned and informative spcech
as is expected from him. He told us about
the origin of the trouble which is of long
standing. Various points of view have been
expressed here.  Although our Friend who
spoke just now, I think Jagpal Singh Ji...

(Interruptions)

AN HON. MEMBER : Yes, Lok Dal,

SHRIMATI INDIRA GANDHI : What-
ever Dal, that does not matter, but he made
a sensible speech and took a national points
of view . However, he said that we were not
doing anything. This is not a fact. Some
people have said—I am sorry that I was not
present when Shri Subramaniam Swamy
made most of his speech, I heard only the
tail end he spoke of interference and said
it was only a question of degree. This is not
so, If we sent anybody to Sri Lanka, it has
been with the concurrence of the President
and the Government of Sri Lanka. We did
not anmounce that we would send some-
body whether they wanted it or not. If ]
have telephoned or written, that is a normal
way of keeping in touch with Heads of other
governments and States and [ have done so
even when the matter did not concern India
directly. { consult leaders of many countries
whenever 1the occasion so demands. 1 have
been in touch with President Jayawardeme
and written or spoken to him whenever a
specially disturbing event has taken place.
Another point peeds to be clarified. An
Hoop'ble member spoke of Soviet interference
at the time of Bangladesh, Our agreement
with the Soviet Union is not at all a military
agreement, it is purely a treaty of peace and
friendship. So, except that it was a moral
booster at that particular time when nation
was feeling a bit low, otherwise it was not
connected with events in Bangladesh or the
subsequemt outcome,

We are deeply concerned about the
induction of Mossad in Sri Lanka. The Sri
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Lanka Government have compared this with
our having an Israeli Consulate in Bombay.
The two issues are not at all at par ; there
is no comparison between the two. This
particulate Consulate was set up in the
fifties, intended only to provide visa facilities
to Indian Jews, many of whom live in
Bombay or Chochin and that area, Now we
do not even have a Coasul in Bombay. Sri
Lanka, on the other hand, is virtually forging
a security relationship with Israel. These
two are very different situations. President
Jayawardene told a News Coference that he
would seek help ‘‘from the devil himself”
necessary. The ostensible rationalisation
given for their decision by President Jaya-
wardene is that he has not been able to
obtain anti-terrorist assistance from other
countries. This explanation is rather intri-
guing to us because we do know, and this
has been cofirmed by the British Govern-
ment, that British experts have been pro-
viding anti-terrorist training to the Sri
I.ankan police since October last. They are
attached to the police Academy at Kalutare
in the western province and have been
helping to raise a special Commando unit
there, Similar help may also be forthcoming
from other countries.

With regard to the plane, it was a chartered
one from the East African Airlines, but who
chartered it and who or what came on it, we
do not know, Anybody can charter a plane
and use it, However, in the present circum-
stances, it is intriguing.

DR, SUBRAMANIAM SWAMY : Am-
barasu knows it is of South Africa.

SHRIMATI! INDIRA GANDHI : I do
pot want to blame them if they are not
involved, at the same time, I have no
information to the contrary,

In onc of today’s newspapers | see a report
that the Prime Minister of Sri Lanka, Shri
Premadasa, has produced an Indian journal,
INDIA 2,000, in his Parliament, which sets
out an alleged Indian plan to invade the
island State last September, I refute this
false allegation strongly. It is utterly
irresponsible for people in the authority to
behave like this. There was no such plan,
Apnd, although I do not like to disappoint
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my friend opposite, we have no such plan
for the future either.

DR. SUBRAMANIAM SWAMY : What
about this ?

SHRIMATI INDIRA GANDHI : That
was what 1 said just now,

st wAY vw an (fggrey) o S
uF cgrgee g FT Afag & oFar qig
F1 gg eeRe a1 fF o 7 swfywr @
FE wr@AT FIA &1 AT F1 47 | CHI
qE gar & 1 gAF o1 A1 fF ;T [
Fgr a1 fF aAfeFn, &1 T g A
¥ faafaar g 3 % #3

Wemer wgEq ¢ arsqgr S 9 377
® gg gIrda IraT A1 |

sitwal gfravr gl : A3 wEr A1A
fasger agr Fgr 4T

There is no truth in this statement, |
have not heard about it before, otherwise, I
would have mentioned it. But we have
expressed our concern...

sy @AY U\ @ o ArA9qy S A
ag I fear ar

siwat gfrzr ik zg ara ¥ &1
SEEIEE G

We have writlen or otherwise approached
many leaders of other countris, Heads of
Goveroments, on events in Sri Lanka to
express our grave concern at developments
there and how the violence and crime are
escalating. You have all heard that 500 young
people were taken away. Their parents were
told that they would be returned very soon.
Out of these I believe only 100 have come
back. But subsequently, about 150 or so
others have been taken away, and nobody
knows where they are,

When we heard that other countries
were approached for military and other
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assistance to put down what was ‘the Sri
Lankans call Tamil terrorism, we conveyed
our viewpoints that it would pose dangers
to our security to have foreign forces so
close by. We wondered also whether these
countries understood the basic nature of the
problem and whetherr they would like to
get involved in the manner in which we had
heard they were being asked to do.

The size of a country has nothing to do
with its sovereignity. Somebody has spoken
of being Big Brother. We do not believe in
this theory. We do not think in terms of
big or small brothers, We believe in the
equality of all nations. In the non aligned
movement even though India is the Chair-
person, our attitude has been not to flaunt
our leadership there, or to pressour views
on others. We try to work in partnership.
That may have certain weaknesses but, on
the other hand it has also its advantages,
because one gets greater cooperation. The
whole question of Big Brother irritates our
smaller neighbours and also certain countries
which may not be 30 never. Some Indians
refer to special cultural relations and so on.
This may boost our pride, but it is pot
welcome in the countries concerned.

DR. SUBRAMANIAM SWAMY : What
about big sister ? '

SHRIMATI INDIRA GANDHI : Either
Big Sister, or Big Brother. It makes no
difference. When we say we are ecqual, it
can be equality amongst sisters and equality
amongst brothers, just as you like,

Every country has its national interest
at heart and would not like to brook any
interference from outside, as indeecd we
ourselves would not like such interference
from outside in our country. When we speak
to Sri Lanka, we speak as a friend and
neighbour who is deeply concerned,

A question was asked about previous
agreements We had agreed to take 6 lakh
people. Out of that, 510,000 applied by the
last date, which was 0th October 1981. All
these have either been registered, or their
registration is being processed.

President Jayawardene has ‘agreed to
give Sri Lankan citizenship to this balance
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DR. SUBRAMANIAM SWAMY : Are
you calling it a genocide ?

SHRIMATIINDIRA GANDHI : T do
not know whnether that werd was used. The
killing, the massacre of the Tamilians, these
are some of the words which have been used
earlier, ‘Whether in leiters 1 have written
‘genocide’ | do not now remember 1 can look
that up But when | say that people are being
massacred and whole populations are being
sonught to be annihilated. I think it means
the same thing. )

Initially I had offered to send medicines,
food, anvthing that was needed ecither for
the refugee camps or other places, At that
time we were told that everything needed

was available At that time they did not
allow the Red Cross. But later we have
been helping. We have given Rs. 60 lakhs

on Government to Government basis and
Rs. 54 lakhs through the Indian Red Cross,
But naturally if more is needed, it can be
considered even though we are not flush
with funds. We shall certainly help in
whatever way we can,

PROF. N, G. RANGA : At present ?

SHRIMATI INDIRA GANDHI : The
Red Cross itself does not go in. The Red
Cross goes only in a war situation, But the
League of Red Cross Societizs helps in such
situations.

MR. SPEAKER : 1 think now there
is nothing much more left in th's and 1 cao
g0 to the next item, [ suppose.

SHRI INDRAJIT GUPTA : What is
the latest position regardiug the hijacked
planc ?

MR. SPEAKER : She has said, when
she gets information she will give it.

SHRI INDRAJIT GUPTA We are
going to adjourn now and tomorrow is
Sunday. We should know somcthing._

SHRIMATI INDIRA GANDHTI : There
is some Bill going on,

SHR] INDRAJIT GUPTA : I know
that there is a Bill going on, but the plane
is also going on. )
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1 have a small matter of personal
explanation. My name is there in the
passenger list. (J/nterruptions) Because,
otherwise, Mr. Tiwary may start saying, I

have hijacked the plane.

MR. SPEAKFR : I read that. I
immediately sent my Marshal to enquire
whether you are here or in the plane,

SHRI INDRAJIT GUPTA : 1 am here.
[ want that all my friends should be assured
that I am here,

DR. SUBRAMANIAM SWAMY : This
shows that the Soviet Union is behind the
hijacking ;

PROF. MADHU DANDAVATE : Is it

Shri Indrajit Gupta or his triplicate ?

18.48 hrs.

LAND ACQUISITION (AMENDMENI)
BILL—CONTD.

MR. SPEACER : I think we may now
take up the Land Acquistion (Ammendment)
Bill.

We may finish it to-day.

st wAlTw ae o gqegel o farax
fgz &1 ¥ gonga & a3y ® 917 g5 S
T Fzrar | § ag a1 JEar g f ag
IFFT A T | gEHT HAIT FIF WA,
T W 0, 27 FONEA & Iy #F hEdr
FTF 10, U AEI | T (SAATH)

sy @sww g (Aga faer) o
seqay o1, | JIqF  TrSAW T GIHTL A
guis AT ATENT #AIfF qoe  wadifawa
faa foa®r frod &% @rdl & g9 &wI-
are Fifaw 39 @ § v ag faw @&
& R Jw AT o faEEi &7 o
g <@l &, 3% 55 fefaw fuq a% -
(Fmau)
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SHRI KRISHNA CHANDRA HALDER
(Durgapur) : The Land Acquisition Bill is
a very important Bill, Many Members have
to speak on this, This may be taken up
on Monday.

MR, SPEAKER : Let me get over it.
It bas benn decided by the House to finish
this Bill to-day.

St aswA FWIT : Ay S, f
HATTHRT qUIE AT A1EAT 2 FAIF AFAAT
& geger ¥ HIg-Arw T Ffy dfza
ANT FIF qATH F oeqeq A1 § |

¥ o Sraar g, @93 SEar g
AT ATIT 30 A19AT & fF A qan
agl witforw 721 2 f& ag fsa qaz &
SIEE S ) S B A & B Sl A
wrgfa fAay & a7 @ &t arfs fEaad
FT JT MG N TFT ], AR FO TR
fasr @& | zafag sreger Y, & frqrat
FI A T AV HTAT NTF ATTHT Y
qY1E AT ATGATE |

agt & Tk wreTw ¥ WA AT &
ATUE FIAT AT o g7 9197 29 faa
q9gd & 97 gragra fFg §, IR1 I
1T IW ©;, F Alfed F grarg § qqd
FgT & fF za¥ uwx g § ufas #1
A qgF @i, 6T & g garg A0
9redr § v us g9 &1 gug ft aga
afas § | Faifs sta feam &1 g6 9
F qifeq 3 fRe A & A1 9T FT T
I FHIH & qid 42 gar | #JifF IuHT
qAT A ST § fF AT Sed GYFIR TN
SHIT &1 o A9 | 3T KW IF SAHIA
¥ FfaF qarare @7 F ATAC @A Y
STy @ st ga<y a3 &% axeifaai
qEA AT & | K Aqd qiegw { gA1T
1 Frgar g fw g aafa &7 92T 6
ag FT faar sirar =fgy
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IR 6 & Aifzg & Tz vare feF
AT & gFIH H AT9FT FgAT g (% gad
Y att & sifg®s &1 gwa Ag QAT |
weae A1, faee) ¥ gRIRT a8 ATHT @I
2 fmawr 6 71 AMfeg I F F17 CATE

' faad aF & &9 R F5 wrfFar @€r

g1 SAIAT § | F@T g7 FJ1, UF 1T al
fFg &1 Aqar ez IT FHIA &
gfa @ g1 Jtar g, I A gg 6
zaq ¥ arqr @ fF 3w gamfas qea

3q JHIT FT FUTHUCT F& I T &
AT IGR 72.3%5 94-NgILgse  FrAl-
fai &1 fawior & g1 strar 21 zafag
a7 garg g fF ewr 6 & Afew & iz
uqrs faad s & a9 F a7 &1 qGf9F
g wfas: oF gra vEr A0 91fg0 ) AW
29 AATA & 9 F1 TH 417 fq097 FT
faar @ @t Sa% arg Y 14t aF IgST
By g erer TEA A1 & ;g ey agy
FAAAT |

79 fad & uF Ageaqur qrawTA 1T
faar war &, faad o F sireong geamas=l

ST &1 agrg A1 =Jgar g, & afea yfg
¥ arATT wex & |5 qfawa &1 qrqor £
ZT T FETHT AT gfawa fxar ST @r
& 1 3aq fearal &1 waem §) Fo (%
faerar | AfFa JR faqre & ag i §9
FH & | IEFT TTI0 ag g fF o o a
T A AT RAG dgdl FAT @7 OIET
g, safay 3% w87 fFqA &1 a4l
FT &YAT FT ATgor 3T 30 & TITT 9T 50
sfama grar arfge . afg g& 30 sfawa
T FT AT QU AFATA ez 3 a1
éﬂi’r feqra &1 fagar @ ag=ar [ifgg
Iaqr Agt faa qroar 1 & srar @AT §
f GTRTT 57 AT sq19 IFT 3F T &HT
FIFT 50 Tfqua 3T |
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of about 93,000, Bul, Sir, Sri Lanka, which
had agreed to accept 3,75,000 People has
so far to this date i e, upto 31st January,
1984, given citizenship oumly to 1,90,000.
The balance is their respoansibility. The
93,000 to which they have now agreed is in
addition to the others.

As | said earlier, we are doing every-
thing possible (o bring people to the negotiat-
ing table.
peaccful solution can be found.

As regards the children and various
other ma'ters as I said earlier. not only the
Foreign Office; but I personally have spoken
to the Sri Lankan High Cormomissioner here
about the fate of the children, the young
people there and have also written to Presi-
dent Jayawardene on this matter, '

Now, the question before us is whether
this issue is one merely of terrorism and law
and order, as the Sri Lapkan authorities-
claim, and which 1s the point which Presi-
dent Jayawardene made in his last letter to
me? In our judgment the problem goes
much beyond this. It has grown to such
dimension, not only because of the cumula-
tive frustrations, but also because of the
persistent and increasing violence and attacks
on the Tamils in Sri Lanka, You know
bow many have been killed and how much
of their property has becn d:stroyed, Today
they al! live in great danger. They are daily
subjected to torture. discrimination, indignity
and terror.

The continuing violation of the basic
human rights of the Tamil population has
evoked deep concern here. We have drawn
the attention of the appropriate international
agencies to thes violations, We have voiced
our grave anxiety in the Sub-Commission on
the Prevention of Discrimination and

Protection of Minorities and in the

Human Rights Commission. Earlier on,
we have sent financial help through the
League of Red Cross Societies, It has also

evoked worldwide concern One hon,
Member spoke about the concern of some
Western countries which are giving Sri Lanka
financial and other aid, They are examining
the situation and are worried.

The problem there is indeed a very
complex ope. The majority of the Tamils
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are in the North where it is sought to
oppress them, Then there are Tamils in the
Eastern Province, where the majority com-
munity of the whole of Sri Lanka i.e. those
of Sinhalese origin, have been inducted and
setlled there so as to reduce the strength of
the Tamils there. And finally there are
those who are called Tamils of Indian origin,
Of course, you have rightly pointed out that
they all are originally of Indian origm, but
now [ am not talking of those who went
long long ago but of those who were taken
by the British about a hundred ycars ago.
They are the ones who are normally referred
to as Tamils of Indian origin. These are
scattered in and around Columbo, on the
Highlands and other parts of Sri Lanka,

Sir, some elements may be interested in
aggravating the situation so that there is
excuse for intervention from outside. We
have to be very careful about this, We are
keeping the situation under close watch.
But we do not wish to say or do anything
that might worsen the situation and make
the problem more acute for the Tamils.
On the other hand, we have to be alert
about the activities of foreign agencies.
The Island is very close so us, only about
twelve miles away. Obviously we can not
remain unconcerned. Jt it not at all the
same as some of the other instances that
were pointed out, This is not the occasion
to discuss the presence of the Soviet troops
in Afghanistan. OQur view is quite clear.
We do oot approve of foreign troops or any
type of interference and we have made this
clear to all concerned The Sri Lankan
problem is entircly different. We are inter-
ested in ending the repression on, and the
killing of, the Tamil population there,

And this will only happen, this stage
can only be reached when there are serious
negotiation for a viable political settlement
which is acceptable to all concerned.

Whenever we say that India should
advise or make itself felt, it does not help
the ethnic minority because it irritates the
majority community, which retaliaties on the
Tamils, Therefore, even when we talk to
the President or his representative, our
attitude is one of how to get them (o pro-
pose something that will be acceptable to
the Tamils as well as all the other commu-
nities, (Inferruptiens), The President made



